251 wWritten Answers

Government of India however has constituted
a National Board of Adult Education to
advise the Government on the removal of
illiteracy.

New Universities in Bihar

10339. SHRI CHITTA BASU : Will
the Minister of EDUCATION AND CUL-
TURE be pleased to state :

(a) whether the  University  Grants
Commission has approved of the setting up
four new Universities in Bihar as declared
recently by the Chief Minister of Bihar ;

(b)  what are the guidelin:s regarding
the approval for the Universities : and

(¢) whether the establishment of the
said Universities are in keeping with the said
guidelines ?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND CUL-
TURE AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL) : (a) The University
Grants Commission has not reccived any
proposal from Government of Bihar for
establishment of four new universitics in that
State.

(b) The Commission had suggested to
all State Governments that new universities
should be established only on sound acade-
mic  considerations and after ensuring
adequate resources. The Commission had
also suggested that before new universities
are established the State Govermments should
conduct a proper survey of the available
facilities and their utilization. The Commis-
sion should also be associated with such
surveys. Full details of proposals for
establishment of new universities should then
be submitted to the Commission in a pres-
cribed form.

(¢) Does not arise.
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Tlegal sale of Monthly and Vendor Tickets
in Sealdah South Scction

10342. DR. NIRMAL SINHA : Will
the Minister of RAILWAYS be pleased to
state

(a) whether in Sealdah South Section
specially from Barnipur to Diamond Harbour
therc are shops near the stations wherc
monthly and vendor tickets arc available
daily on concessional rate ;

(b) whether daily tickets are available
near the ticket counter on concessional rate

(¢) whether it happens with the know-
ledge of the railway stafrl ;

(d) if so, steps taken to stops this :
and

(¢) persons involved in these illegal
activities arrested and punished and how
many of the arrested during the last threc
years pcrsons belong to railway staff, station-
wise ?

THE MINISTER OF]TRAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY : (a) and (b) No such reports
have been received.

(c) to (¢) Do not arise. Frequent
checks are made with the help of the civil
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authorities to prevent malpractices in the
sale of tickets. '

Decath Due to Monkey Fever in Karnataka
and Relief to State Government

10342, SHRI D M. PUTTE GOWDA :
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state

(a) whcther it is a fact that hundreds of
people have already died and more are still
dying due to monkey lfever disease in Brtha-
nagari Taluk, Chikmanglur  District,
Karnataka during the tast 3 months ;

(b) 1s it a fact that there are no  sui-
table drugs available to prevent the deaths ;
and

(c) action taken by Central Government
in assisting the State Government to provide
reliefl in  consultation with world Health
Organisation ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SARIMATI MOHSINA
KIDWALI) : (a) According to the information
received from the Government of Karnataka,
887 cases with 77 death occurred in Belthan-
gadi Taluk during the period from 1.1.1983
10 1o.4.1983.

(b) and (¢) Adequite medical facilities
with required drugs including emergency
drugs have been arranged for Symptomatic
treatment for all such cases. The staff of
the National Institute of Virology Pune, an
Institute under the Indian Council of Medical
Research, have visited the alfected areas
and conducied detailed investigations.  All-
out effectss are being made by the Govern-
ment of Karnataka to contain the disease.
The Government of Karnataka is consider-
ing to set up a KFD vaccine manufacturing
unit at  Shimoga in consultation with the
National Institute of Virology, "une.

Scparate courses on Gandhian Thoughts

10344. SHRI HARIKESH BAHADUR 1

SHRIMATI KRISHNA SAHI :

Will the Minister of EDUCATION AND
CULTURE be pleased to state :





